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Annexure-VIII
STATEMENT OF IMMOVABLE PROPERTY ON FIRST APOINTMENT/ FOR THE
YEAR....IN¥ e
1. Name of the officer \J ‘\'Uh&“ &“"XQ MM
2. Present post held
3. Present pay 61100 b Rou &
4. Date of Birth VoS- \aAP €
Name of Name and If not in own Ho\.ar acquired whether | Annual Remarks
distt., sub- details of name state in by purchase, lease, income
Divn, Taluk property whose name held | mortgage, Inheritance, | from the
and village in | Housing and and his/ her gift or otherwise date of | property
which other® Present relationship to the ac.qulsnm.n and name
property is Building Land Candidate % - with details of person
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Note :The declaration form is required to be filled in and submitted by every candidate on first appointment
to the service and thereafter at the interval of every twelve months, giving particulars of all immovable
property owned, acquired or inherited by him or held by him on lease or mortgage, either in his own name
or any member of his family or in the name of any other person.
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Signature: W&

Date: ‘)—‘T\h Rga- 20N

*In case where it is not possible to assess the value accurately the approximate value in relation to present
conditions may be indicated.

%]In applicable clause to be struck out.
@]Included short term lease also.
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